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ACTION TAKEN REPORT ON BEHALF OF THE MCD IN THE
COMPLIANCE OF THE ORDER DATED 06.12.2022 PASSED BY THIS

HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH.

1. That the present original application has been filed by the applicants with
the grievance regarding air and noise pollution also involving fire hazards
caused by huge industrial diesel generator sets adjacent to the boundary
walls of Cloud 9 Group of Maternity Hospitals, Punjabi Bagh, New
Delhiand is operating the same 24X7.

2. That the present matter was listed before this Hon’ble NGT on
06.12.2022 wherein thisHon’ble Tribunal passed directions as follow:
“7_In the facts and circumstances of the case, we also consider presence
of Officers duly authorized by the Commissioner, Municipal Corporation,

Delhi and the Deputy Commissioner/Magistrate (West), Delhi to be



essential for assisting this Tribunal in just and fair adjudication of the
questions involved in the casé and accordingly, such Officers shall
remain present before this Tribunal physically with relevant records on
the date fixed.”

. Thatinspection has been carried out on 04.03.2023 by the office of The
Executive Engineer (Electrical) West Zone MCD in compliance of the
order dated 06.12.2022 passed by this Hon’ble Tribunal in the present
matter. During inspection it was found that Diesel Generator Set was
installed adjacent to the boundary wall of Cloud 9 Group of Maternity
Hospitals, Punjabi Bagh, New Delhi. However, it was 6bserved during
inspection that Diesel Generator set was not in operation and was in shut
down state. Noise level readings were takenand recorded with the help of
Sound Level Meter. Copy of the inspection report dated 04.03.2023 is

annexed herewith as ANNEXURE-A.
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